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Institution of Applications for issue of Certified
Copies.
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86
12)
WPC (OA PO (Se
66917/|(08.08. ) - PN GENE gggiiizzgé igiixgie Ent gianc at
2024 024 1611/2 |[NAYAK RAL ; ! ! No-
ire Order, h
015 1)
WRIT
BRANC |(Se
WP (C) - A+ H at
53229/ 82408. 20800/ |p JENA giEE ggdgement Dtd. 2022-07 (DIVI No-
2012 SION (122
BENCH |)
-3)
(Se
WP (C) - WRIT
66921/ 108.08. S K GENE at
2024 024 8199/2 PATNATK |RAL Order Dtd. 2024-03-27 BRANC No-
022 He7
44)
(Se
WP (C) -
66925/ 108.08. P GENE at
2024 024 22301/ KMISHRA |RAL Order Dtd. 2011-09-07 No—
2011
44)
(Se
WP (C) - WRIT
66927/ /08.08. PC GENE at
2024 024 28269/ DAS (2) RAL Order Dtd. 2024-03-06 BRANC No-
2023 H-8
56)
(Se
WP (C) - WRIT
66929/ 108.08. PC GENE at
2024 024 28741/ DAS (2) RAL Order Dtd. 2023-08-31 BRANC No-
2023 H-5
47)
WP (C)-|S P WRIT |(Se
SE351/ 08,002 lsamsy fownoana SENF | Order Did, 202007 fomare o
2017 |IK rhLon, Hure, H-6  |No-




| | 125)
(Se
WP (C) -
37166933/ 08.08. A GENE at
s loona . lona 8489/2 [\ iy |par, Order Dtd. 2007-05-03 e
006
25)
[ WRIT
BRANC | (Se
WP (C) - H at
37 23224/ 82408' 26815/ |P NAYAK EiEE Order Dtd. 2024-04-23 | (DIVI |No-
2023 STON [112
BENCH |)
-2)
[ WRIT
BRANC | (Se
WP (C) - H at
38 23225/ 82408' 40518/ |P NAYAK EiiE Order Dtd. 2023-12-19 | (DIVI |No-
2023 STON (112
BENCH |)
-2)
[ (Se
WP (C) - WRIT
38166937/ 08.08. JYOTIRA |GENE at
> booaa loaa 15566/ |-~ ol Order Dtd. 2024-07-26  [BRANC °°_
2024 H-3
33)
[ (Se
WP (C) - WRIT
38166938/ (08.08. A GENFE at
5 12024 024 22708/ MOHANTY |RAT Order Dtd. 2024-07-29 BRANC No-
2011 H-3
12)
[ (Se
CRLMP- WRIT
3866940/ 08.08. GENE at
3 loooa  loaa 553/20 [P SAHU |~ Order Dtd. 2024-05-06  [BRANC ="
24 H-6
35)
[ (Se
FIRST
3866941/ (08.08.2 [LAA- B K GENFE at
4 (2024 024 5/2023 |PARDHI |[RAL Order Dtd. 2024-07-25 iPPEA No-
3)
M CRLMC- crimI |‘5€
3866942/ 08.08. B K GENE at
5 12024 024 2400/2 PARDHI |RAL Order Dtd. 2024-07-31 NAL No—
024 MISC |1
[ WRIT
BRANC | (Se
WP (C) - H at
28 58223/ 82408' 15300/ |D SAMAL EigE Order Dtd. 2021-05-17 | (DIVI |No-
2019 STON [101
BENCH |)
)
(Se
WP (C) - WRIT
38166944/108.08.2 | g30) |y pag |GENE Order Dtd. 2024-08-05 |BRANC |2°
7 2024 024 RAL No-
2020 H-1
3)
38(66945/ [08.08.2 [wp(C)- |G GENE L (Se
8 2024 024 11227/ |JAYSING |RAL Order Dtd. 2008-11-07 at




2008 |H No-
3)
(Se
CRLMC- CRIMI
66946/ 108.08-2 |,95/20 |u pas  |CENE Order Dtd. 2024-03-14 NAL [2F
2024 |024 RAL No-
18 MISC
3)
66947/ (08.08.2 Fo07 GENE Sl v
2024 024 584/20 S BARIK RAL Order Dtd. 2023-10-09 APPEA [No-
L 3)
WRIT
BRANC | (Se
WP (C) - H at
53228/ 82408' 21383/ |S PALATI giEE Order Dtd. 2022-04-06 | (DIVI |No-
2014 STON |104
BENCH |)
)
(Se
WP (C) - WRIT
66950/ 108.08. GENE at
2021 looa 1965/2 |s PALAT | BRANC |°°_
019 H-5
23)
66953/ 108.08.2 |"A” g GENE ;ie
soon . losa 1981/2 |0 oo loar Order Dtd. 2024-08-07 e
024
23)
(Se
CRLMC-
66960/ (08.08. M GENE at
soma  loza 387/20 [Louonn |oay Order Dtd. 2007-12-11 e
02
23)
66965/ 108.08.2 20~ GENE géiEA ;ie
2024 loaa 123/20 A saHOO | > Order Dtd. 2019-01-21 [ e
SEC. |5)
(Se
WP (C) -
67003/ |08.08. GENE at
024 loaa 16191/ K D AL Order Dtd. 2013-07-26 e
2013
5)
(Se
WP (C) - WRIT
67004/ 108.08.2 |/ ce’> |5 pas  [CENE Order Dtd. 2023-03-03  |BRANC |2F
2024 |024 RAL No-
023 H-3
28)
Al SECON | (se
67123/ 1/08.08. K C GENE D at
02a " looa 325/19 |\ o AL Order Dtd. 2023-12-11 | . %"
99
L 4)
WP (C) - wrIT |'5€
67124/ (08.08.2 |1, 00" | oo |GENE Order Dtd. 2022-12- rane |2
2024 024 RAL 13Petition, Annexure, No-
2009 Bl )
67125/ 108.08. WP(C)-|S K GENE Judgement Dtd. 2024-04- |[WRIT (Se
2024 |024 24319/ MANDAL |RAL 03 BRANC |at




2019 H-1  |No-
30)
[ (Se
40 67126/ (08.08.2 fgég}z s K GENE Judgement Dtd. 2024-04- giigc at
1 12024 024 MANDAL RAL 02 No-
024 H-4
19)
- _ (Se
40 67127/ [08.08.2 fgég>2 s K GENE Judgement Dtd. 2024-04- g?igc at
2 2024 024 MANDAL |RAL 05 No-
024 H-3
13)
N _ (Se
40 67130/ [08.08.2 fgéi}z s K GENE Judgement Dtd. 2024-04- giigc at
3 12024 024 MANDAL RAL 02 No-
024 H-6
16)
- _ (Se
40 67131/ [08.08.2 ?Eég}z s K GENE Judgement Dtd. 2024-04- giigc at
4 12024 024 MANDAL RAL 03 No-
024 H-1
4)
N _ (Se
40 67132/ (08.08.2 ?g{g;/ s K GENE Judgement Dtd. 2024-05- giigc at
5 12024 024 MANDAL RAL 20 No-
2022 H-7
48)
- _ (Se
40 [67134/ [08.08.2 ?gigi/ s K GENE Judgement Dtd. 2024-05- giigc at
6 12024 024 MANDAL RAL 20 No-
2022 Hoq
48)
N _ (Se
40 [67135/ [08.08.2 Qg;i;z s K GENE Judgement Dtd. 2024-03- giigc at
7 12024 024 MANDAL RAL 05 No-
024 H-4
38)
- _ (Se
40 67138/ [08.08.2 ggég}z s K GENE Judgement Dtd. 2024-04- giigc at
8 12024 (024 MANDAL |RAL 23 No-
024 H-5
22)
N WP (C) - wrrT | (°©
401(67139/ /08.08.2 8183/2 S K GENE Judgement Dtd. 2024-04- BRANC at
9 (2024 024 MANDAL RAL 08 No-
024 H-8
42)
N WP (C) - wrIT | o€
41167140/ 108.08.2 8627/2 S K GENE Judgement Dtd. 2024-04- BRANC at
0 12024 |024 MANDAL |RAL 12 No-
024 H-6
24)
N WP (C) - wrrT | (°©
41167141/ /08.08.2 7725/ S K GENE Judgement Dtd. 2024-04- BRANC at
1 12024 024 MANDAL RAL 05 No-
024 H-3
13)
N WP (C) - wriT | (5©
41167142/ 108.08.2 1726/2 S K GENE Judgement Dtd. 2024-04- BRANC at
2 2024 024 MANDAL |RAL 05 No-
024 H-3
13)
14167143/ [08.08.2 [wp(C)- [s K (GENE \Judgement Dtd. 2024-04- [WRIT |(Se




2024 024 9362/2 MANDAL |RAL 23 BRANC |at
024 H-5 No-
22)
WP (C) - wriT | (°€
67144/ |08.08. 9357/2 S K GENE Judgement Dtd. 2024-04- sranc |2t
2024 024 MANDAL |RAL 23 No-
024 H-5
22)
WP (C) - wriT | (5€
67145/ 108.08. 29539/ S K GENE Judgement Dtd. 2024-04- BRANC at
2024 024 MANDAL |RAL 23 No-
2021 H-6
24)
WP (C) - wriT | (°€
67146/ |08.08. 94672 S K GENE Judgement Dtd. 2024-04- BRANC at
2024 024 MANDAL |RAL 22 No-
024 H-6
25)
WP (C) - wriT | (5€
67147/ 108.08. 1578/2 S K GENE Judgement Dtd. 2023-01- BRANC at
2024 024 MANDAL |RAL 27 No-
023 H-2
45)
(Se
WP (C) - WRIT
67149/ 108.08. S K GENE at
5024 024 32790/ MANDAL |RAL Order Dtd. 2024-02-12 BRANC No-
2021 H-8
39)
(Se
WP (C) - WRIT
67151/ /08.08. S K GENE at
2024 024 8555/2 MANDAL |RAL Order Dtd. 2021-04-30 BRANC No-
024 H-5
47)
(Se
WP (C) - WRIT
67152/ 108.08. S K GENE at
2024 024 8186/2 MANDAL |RAL Order Dtd. 2024-04-06 BRANC No-
024 H-8
42)
(Se
WP (C) - WRIT
67154/ /08.08. S K GENE at
2024 024 6530/2 MANDAL |RAL Order Dtd. 2024-03-20 BRANC No-
024 H-7
48)
(Se
WP (C) - WRIT
67155/ /08.08. S K GENE at
5024 024 11182/ MANDAL |RAL Order Dtd. 2024-05-07 BRANC No-
2024 H-2
7)
(Se
WP (C) - WRIT
67156/ |08.08. S K GENE at
2024 024 12291/ MANDAL |[RAT, Order Dtd. 2024-05-17 BRANC No-
2024 H=7
18)
(Se
WP (C) - WRIT
67158/ /08.08. S K GENE at
2024 024 7898/2 MANDAL |RAL Order Dtd. 2022-09-30 BRANC No-
022 H-2
9)
(Se
WP (C) - WRIT
67159/ /08.08. S K GENE at
2024 lo2a 3320/2 MANDAL |RAL Order Dtd. 2024-04-22 Eﬁ@Nc No-

22)




(Se

WP (C) - WRIT
67160/ /08.08. S K GENE at
5024 024 11222/ MANDAL |RAL Order Dtd. 2024-05-08 BRANC No-
2024 H-3
33)
(Se
WP (C) - WRIT
67163/ /08.08. S K GENE at
2024 024 11183/ MANDAL |RAT Order Dtd. 2024-05-07 BRANC No-
2024 H-2 7
(Se
WP (C) - WRIT
67165/ 108.08. S K GENE at
2024 024 7728/2 MANDAL |RAL Order Dtd. 2024-04-05 BRANC No-
024 H-3
13)
(Se
WP (C) - WRIT
67167/ /08.08. S K GENE at
2024 024 7067/2 MANDAL |RAL Order Dtd. 2024-04-02 BRANC No-
024 H-4
19)
(Se
WP (C) - WRIT
67168/ |08.08. S K GENE at
2024 024 25635/ MANDAL |RAL Order Dtd. 2024-03-12 BRANC No-
2019 H-8
40)
(Se
WP (C) - WRIT
67170/ 108.08. S K GENE at
2024 024 7200/2 MANDAL |RAL Order Dtd. 2024-04-02 BRANC No-
024 H-5
23)
(Se
WP (C) - WRIT
67171/ /08.08. S K GENE at
2024 024 9952/2 MANDAL |RAL Order Dtd. 2024-04-26 BRANC No-
024 H-4
19)
(Se
WP (C) - WRIT
67173/ 108.08. S K GENE at
2024 024 10136/ MANDAL |RAL Order Dtd. 2024-04-26 BRANC No-
2024 H-6
36)
(Se
WP (C) - WRIT
67174/ 108.08. S K GENE at
2024 024 8224/2 MANDAL |RAL Order Dtd. 2024-04-09 BRANC No-
024 H-2
9)
(Se
WP (C) - WRIT
67175/ 108.08. S K GENE at
2024 024 10063/ MANDAL |RAL Order Dtd. 2024-02-19 BRANC No-
2022 H-4
19)
(Se
WP (C) - WRIT
67176/ 108.08. S K GENE at
5024 024 12255/ MANDAL |RAL Order Dtd. 2024-05-17 BRANC No-
2024 H-7
18)
(Se
WP (C) - WRIT
67178/ 108.08. S K GENE at
2024 024 13184/ MANDAL |RAL Order Dtd. 2024-05-20 BRANC No-
2022 H-7
48)
WP (C) - WRIT |(Se
67179/ 108.08. S K GENE
2024 024 3225/2 MANDAL |RAL Order Dtd. 2024-04-23 Eﬁ@Nc ;2_




N | T
(Se
WP (C) - WRIT
4367181/ |08.08. S K GENE at
s 1oza  lona 9355/2 | oot lear Order Dtd. 2024-04-23  [BRANC |>°_
024 H-5
22)
[ (Se
WP (C) - WRIT
44167182/ /08.08. S K GENE at
5 looza loza 31553/ | i e Order Dtd. 2024-04-22  [BRANC |-
2021 H-6
16)
[ (Se
WP (C) - WRIT
44167183/ /08.08. S K GENE at
L bosa ! looa 7415/2 |0 o e Order Dtd. 2024-04-02  [BRANC |~
024 H-8
41)
N (Se
WRIT
4467184/ 108.08.2 [ TEST- |J D GENE at
2 2024 024 1/2013 MUSULI |RAL Order Dtd. 2023-02-21  BRANC |
H-8
40)
N (Se
WP (C) - WRIT
4467185/ 08.08. H K GENE at
3 o024 024 13425/ DASH RAL Order Dtd. 2024-07-31 BRANC No-
2011 H-4
37)
[ (Se
BLAPL-
4467186/ |08.08. s GENE BAIL- |at
1 loza . loga 12151/ | oy AL Order Dtd. 2024-05-01 [/ e
2023
3)
- SECON | (se
44 67187/ |08.08.2 RSB~ g GENE D at
5 2024 024 383/20 |yonaNTyY [RAL Order Dtd. 2024-07-19 | pppa |yo-
15
L 1)
[ ABLAPL (Se
4467188/ 08.08.2 |- 5 b kag |GENE Judgement Dtd. 2024-04- BAIL- |at
6 12024 024 3443/2 RAL 19 1 No-
024 4)
N WP (C) - | PRAVAT wriT | (°€
241501897 198:98-2 154698/ (c. o Order Dtd. 2023-10-19  [BRANC [3°
2023 |BEHERA H-6
26)
[ WPC (OA on (Se
4467190/ 08.08.2 |c) - GENE at
8 12024 024 2535/2 P K DAS RAL Order Dtd. 2022-09-05 1]iranc No-
016 1)
[ (Se
RFA- FIRST
4467191/ |08.08. J GENE at
5 looza " loza 267/20 |fo oo [oar Order Dtd. 2022-06-20  |APPEA |°°_
10 L
5)
H WP (C) - |PRAVAT wriT | (°€
.’ 23;22/ 05,082 134010/ [cn. o Order Dtd. 2023-10-16  |BRANC 2"
2023 |BEHERA H-8 ©
29)
4567193/ [08.08.2 [RFA- |J GENE o FIRST |(Se
1 2024 024 266/20 [BEHERA |RAL Order Dtd. 2022-06-20 |, pppn |o¢




[ 10 L No-
5)
4567194/ |08.08.2 [WE(C) = |PRAVAT | o p WRIT ;ie
3 hosa | losa T |34284/ [ch. oAl Order Dtd. 2023-10-19  [BRANC °°
2023 |BEHERA H-2
34)
4567195/ |08.08.2 [WF(C) = |[PRAVAT | o p WRIT ;ie
3 2024 024 "~ 134011/ |CH. RAL Order Dtd. 2023-10-16 BRANC No-
2023  |BEHERA H-8 o
29)
4567196/ |08.08.2 [WE(C) = |PRAVAT | o\ p WRIT ;ie
2 loosa loaa 7 |28995/ [ch. AL Order Dtd. 2023-09-04  [BRANC °°
2023 |BEHERA H-8
29)
4567197/ |08.08.2 [WE(C) = |[PRAVAT | o 0 WRIT ;ie
5 loosa  lopa 7 |33913/ [cH. oAl Order Dtd. 2023-10-18  [BRANC °°_
2023 |BEHERA H-7
55)
4567198/ |08.08.2 [WF(C) = |PRAVAT | o p WRIT (ie
< osa | loga 31467/ cH, oAl Order Dtd. 2023-10-06  |BRANC E B
2023  |BEHERA H-3 ©
14)
4567199/ |08.08.2 [WE(C)~ |PRAVAT | o 0 WRIT ;ie
2 oooa ! losa T 134134/ [cE. oAl Order Dtd. 2023-10-18  [BRANC °°
2023 |BEHERA H-1 ©
31)
N WP (C) - |PRAVAT wriT | (°€
. 53520/ 05,082 3a129/ [ca. o Order Dtd. 2023-10-18  [BRANC [2°_
2023 |BEHERA H-1
31)
- WP (C) - |PRAVAT wriT | (5€
35 gg;gl/ 82408'2 33725/ [cH. o Order Dtd. 2023-10-31  [BRANC [3°
2023 |BEHERA H-5
47)
M WP (C) - |PRAVAT wriT | (°€
36 53222/ 82408'2 30083/ CH. o Order Dtd. 2023-09-25  |BRANC 2"
2023 |BEHERA H-3
12)
M WP (C) - |PRAVAT wriT | (€
20151203/ 198.98-2 154305, e, o Order Dtd. 2023-10-30  |BRANC |>°
2023 |BEHERA H-3 ©
11)
- WP (C) - |PRAVAT wrIT |'°€
36 53224/ 82408'2 43194/ CH. EiEE Order Dtd. 2024-01-17  |BRANC ;2_
2023 |BEHERA H-4
38)
- WP (C) - |PRAVAT wrIT | o€
201672957198-98-2 142026/ [cn. o Order Dtd. 2024-01-09  [BRANC [3°
2023 |BEHERA H-8
42)
14667206/ [08.08.2 [wP (C) - [PRAVAT |GENE Order Dtd. 2024-01-16 |[WRIT |(Se




2024 024 43188/ [cH. RAL BRANC |at

2023 |BEHERA H-4  [No-

38)

WP (C) - |PRAVAT wriT | (°€

23227/ 05,082 la2024/ [cu. o Order Dtd. 2024-01-09  |BRANC |°

2023 |BEHERA H-8 ©

42)

WP (C) - |PRAVAT wriT | (5€

gg;gs/ 83408’ 40528/ |CH. EigE Order Dtd. 2023-12-14  |BRANC ;E_
2023 |BEHERA H-8

40)

WP (C) - |PRAVAT wriT | (°€

23229/ 00,082 134132/ [cn. o Order Dtd. 2023-10-18  BRANC >

2023 |BEHERA H-1 ©

31)

WP (C) - |PRAVAT wriT | (5€

33520/ 82408’ 34125/ [cH. o Order Dtd. 2023-10-18  |BRANC 2"

2023 |BEHERA H-1 ©

31)

WP (C) - |PRAVAT wriT | (°€

23221/ 82408’ 34138/ [cH. o Order Dtd. 2023-10-18  [BRANC [T°_

2023 |BEHERA H-1 ©

31)

WP (C) - |PRAVAT wriT | (5€

53522/ 82408' 34141/ [cH. giEE Order Dtd. 2023-10-18  |BRANC ;t_

2023 |BEHERA H-1 ©

31)

WP (C) - |PRAVAT wrIT |'°€

53223/ 82408' 34291/ CH. o Order Dtd. 2023-10-19  |BRANC 2"
2023 |BEHERA H-2

34)

WP (C) - |PRAVAT wriT | (5€

33324/ 05,082 [3a281/ [ca. e Order Dtd. 2023-10-19  |BRANC |>°

2023 |BEHERA H-2 ©

34)

WP (C) - |PRAVAT wriT | (5€

53225/ 82408' 32314/ CH. o Order Dtd. 2023-10-12  |BRANC 2"
2023 |BEHERA H-5

53)

WP (C) - | PRAVAT wrIT |'5€

o126/ 08,982 195022/ [ca. o Order Dtd. 2023-08-10  [BRANC [3°
2023 |BEHERA H-5

23)

WP (C) - |PRAVAT wriT | (°€

23227/ 05,082 134282/ . o Order Dtd. 2023-10-19  |BRANC |2°

2023 |BEHERA H-2 ©

34)

WP (C) - | PRAVAT wrIT |'5€

01278/ 108982 134205 [ca. . Order Dtd. 2023-10-19  [BRANC [3°
2023 |BEHERA H-2

34)




(Se

WP (C) - |PRAVAT WRIT
gg;ig/ 05,082 139065/ [ca. o Order Dtd. 2023-12-05 |BRANC [o°
2023 |BEHERA H-7
55)
WP (C) - |PRAVAT wriT | (°€
012207 108.98-2 131940/ [ca. o Order Dtd. 2023-10-10  [BRANC [3°
2023 |BEHERA Bl )
WP (C) - |PRAVAT writT | (5€
ggéjl/ 05,082 laoes /2 [ca. o Order Dtd. 2024-02-27  |BRANC |2°
024 BEHERA H-2 o
WP (C) - |PRAVAT wrIT | o€
67222/ (08.08. GENE at
021 loaa 3339/2 |CH. . BRANC |°°
024 BEHERA H-2 8?
WP (C) - |PRAVAT wriT | (°€
53523/ 82408' 42952/ |CH. giEE Order Dtd. 2024-01-16  |BRANC ;t_
2023 |BEHERA H-2 ©
45)
WP (C) - |PRAVAT wriT | (5€
53224/ 82408’ 38190/ [CH. o Order Dtd. 2024-01-31  |BRANC |2°
2020 |BEHERA H2 |
WP (C) - |PRAVAT wriT | °€
23535/ 82408' 43185/ |CH. giEE Order Dtd. 2024-01-17  |BRANC ;E_
2023 |BEHERA H-4
38)
WP (C) - |PRAVAT wriT | (5€
33226/ 82408' 325/20 |CH. e Order Dtd. 2024-01-10  |BRANC "
24 BEHERA H-2 ©
50)
WP (C) - |PRAVAT wriT | (°€
33227/ 82408' 2874/2 |CH. EiEE Order Dtd. 2024-02-12  |BRANC ;t_
024 BEHERA H-4 ©
37)
WP (C) - |PRAVAT wriT | (5€
53228/ 82408' 42959/ |CH. giiE Order Dtd. 2024-01-16  |BRANC ;t_
2023 |BEHERA H-2 ©
45)
WP (C) - | PRAVAT wrIT |'5€
gg;ig/ 05,082 la699/2 [ca. . Order Dtd. 2024-03-04  [BRANC [2°
024 BEHERA H-8
43)
WP (C) - |PRAVAT wriT | (5€
012307108 98-2 13350/2 [ca. o Order Dtd. 2024-02-19  |BRANC |>°
024 BEHERA H-2 8?
WP (C) - |PRAVAT WRIT |(Se
23221/ 82408' 5018/2 |CH. iiEE Order Dtd. 2024-03-06 |BRANC |at
024 BEHERA H-5 |No-




[ 22)
WP (C) - |PRAVAT wriT | (5€
.’ 23522/ 05,082 la0829/ [ca. o Order Dtd. 2023-12-18  |BRANC |o°_
2023 |BEHERA H-3
33)
- WP (C) - |PRAVAT wriT | (°€
7 23223/ 00,082 129577/ . o Order Dtd. 2023-10-19  |BRANC "
2023 |BEHERA H-6 ©
26)
N WP (C) - |PRAVAT writT | (°€
>’ 23224/ 05,082 134601/ [cr. o Order Dtd. 2023-11-03  |BRANC |2°
2023 |BEHERA H-6
26)
N WP (C) - |PRAVAT wriT | (°€
i 53225/ 05,082 137221/ [ca. o Order Dtd. 2024-01-17  |BRANC |2°
2020 |BEHERA H-1 |3
N WP (C) - |PRAVAT wriT | (°€
) 53326/ 05,082 34203/ [ca. o Order Dtd. 2023-10-19  [BRANC [3°_
2023 |BEHERA H-2
34)
N WP (C) - |PRAVAT wrIT | o€
2 53227/ 05,082 134894/ [ca. o Order Dtd. 2023-11-01  [BRANC |3°_
2023 |BEHERA H-8 ©
39)
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